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Ma&b Ahmed, Shrimati Oza, Shri Shah, Shrimati Jayaben
Maiti, Shri N. B. Padalu, Shri K. V. Shankaraiya, Shri
Matithia, Sardar PtUniyandy, Shn Sharma, Shri D. C.
Malaviya, Pandit Govind Pande, Shri C. D. Siddananiappa, Shri
Mataviy*. Shri K. D. Pandey, Shn K. N. Siddiah, Shri
Malviya, Shri Motilal Panna Lai, Shri Singh, Shn D, N.
Manaen, Shri Patel, Shri N. N. Singh, Shn D P.
Maniyangadan, Shri Patel, Sushrt Maniben Singh, Shn T. N.
Matbur. Shri M. D. Pattabhi Raman, Shri Smha, Gajendra Praaad
Mehta, Shri B. G. Radha Ram̂n, Shri Smha, Shn Satya N*f*yan
Mehta, Shri J. R. Raghuramaiah, Shn Snatak, Shn Nardeo
Mehta, Shrimati Krithna Rahman. Shri M H. Sonawane, Shri
Mishra, Shri Bibhuti Raj Bahadur, Shn Subbarayan, Dr. P.
Miihra, Shri S. N. Ram Saran, Shn Subramanyam, Shn T.
Mithra, Shri B. D. Ramaknshnan, Shri P. R. Sumat Praaad, Shn
Mura, Shrt R D. Ratnaswami, Shri S. V. Swaran Singh, Sardar
Mura. Shri R. R. Ramaswamy, Shn K. S. Tahir, Shri Mohammed
Mohammad Akbar, Shaikh Ramcshwar Rao> Shn Tanq, Shn A. M.
Mohiuddin, Shri Ranbir Singh, Ch. Thirumalu Rao, Shn
Morarka, Shri Ranga, Shn Thomas, Shn A M*
Mumiamy, Shri N R, Rangarao, Shri Tiwary, Pandit D N.
Murthy, Shri B. S Reddy, Shn K C. Tyagi, Shn
Murti, Shn M. S. Reddy, Shn Narapa Upadhyay, Pandit Muniahwtr Dutfr
Nadar, Shn Thanuhngsm Reddy, Shn R L. Upadhyaya, Shn Shiva Datt
Nair, Shn C. K. Reddy, Shri Rami Varma, Shn B. B.
Naldurgker, Shn Roy, Shn Biehwanath Varma, Shn M L.
Naliakoya, Shn Rungsung Suita, Shn Vcnkatasubbaiah, Shri
Naraumhan, Shn Sahu, Shn Rameahwar Vyas, Shn Radhelal
Narayanaaamy. Shn R. Sai&al, Sard or A. S. Wadiwa> Shn
Nayar, Dr. Sushila Samanta, Shn S. C Waanik, Shri Balkrifhn
Nehru, Shrimati Uma Satyanarayana, Shn Wodeyar, Shn
Neawi, Shn Sen, Shn P. G.

The motion was negatived.
Mr. Speaker: The other adjourn- respect of working journalists and

ment motions are all barred. for matters connected therewith
be taken into consideration.”

18.35 hrs.

WORKING JOURNALISTS (FIXA­
TION OF RATES OF WAGES) BILL

The Deputy Minister of Labour 
(Shri Abld All): Sir, I beg to movet:

“That the Bill to provide for 
the fixation of rates of wages in *

Mr. Speaker: The hon. Minister may' 
continue tomorrow.

18.36 hrs.

The Lok Sabha then adjourned till 
Eleven of the Clock on Tuesday, the 
19th August, 1958.

tMoved with the recommendation of the President.




